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should also look into the co-operative
sector. The benefit which we intend
to give to the ultimate user, does not

reach him.

SHRI  SADASHIV BAGAIT-
KAR : This is the reality at present.
There is a wide gap Dbetween the
rate at which the Reserve Bank of
India gives and the rate which the
borrower has to pay.

SHRI PRANAB MUKHERJEE :
Theire is a big gap becausc of the
oveiheads. It is not my case that
whatever we are dong is perfect.
There zre loopholes and we shall
have to plug them. But with the
co-operation and support of the hon.
Members, it would be possible for
me to do so.

MR, DEPUTY CHAIRMAN:
The discussion is over.
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The House then ad- journed for

lunch  at twenty eight minutes
past one of the clock.

The House reassembled after lunch
at thirty-two minutes past two of the
clock, the Vice-Chairman (Dr. Rafig
Zakaria) in the 'Chair.

PAPERS LAID ON THE TABLE—

CONTD.

Notifications of the Ministry of Finance
(Department of Revenuer

SHRI PATTABHA] RAMA RAO:
Sir, I beg to lay on the Table, under
section 159 of the Customs Act, 1982,
a copy each (in English and Hindi) of
the Ministry of Finance (Department
of Revenuey Notifications Nos. 241/
82-Customs to 243/82-Customs, dated
the 4th November 1982, together with
Explanatory Memoranda  thereon.
[Placed in Library, See No. LT-5623/
82]
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THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): In a special mention you
have to be very pointed, ectremely
brief. You see the rules, They are
quite clear.

SHRI SADASHIV BAGAITKAR: 1
agree with you, but I am raising the
issue of alienation of the people fromr
the nation. That is my point.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): You can quote hundreds
of examples,

SHRI SADASHIV BAGAITKAR):-

. That ys what I am doing. This s one

of the examples,
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